GOVERNMENT OF INDIA
MINISTRY OF COAL

RAJYA SABHA
UNSTARRED QUESTION NO. 3
TO BE ANSWERED ON 19.07.2021

Fixing & revision of coal royalty
3. Shri Prasanna Acharya:

Will the Minister of Coal be pleased to state:

a. the rate of royalty on coal and when was it last revised;

b. the formula for fixing coal royalty and it’s time to time revision and reasons as to why
revision has not been made since last eight years; and

c. the total amount payable to Odisha on account of coal royalty and the latest payment
position?

ANSWER

MINISTER OF COAL, MINES AND PARLIAMENTARY AFFAIRS
(SHRI PRALHAD JOSHI)

(@  Presently rate of Royalty on Coal is 14% (except the state of West Bengal). In case of
West Bengal Royalty rates are fixed and ranges from Rs. 7 to Rs. 2.5 per Tonne. The rate of
royalty was last revised vide Gazette Notification dated 10.05.2012

(b)  The proviso of Section 9(3) of the Mines and Mineral (Development and Regulation)
Act, 1957, provides that the Central Government may, by notification in the official Gazette,
amend the second schedule (which specifies rates of royalty) so as to enhance or reduce the
rate at which royalty shall be payable in respect of any mineral with effect from such date as
may be specified in the notification, provided that the Central Government shall not enhance
the rate of royalty in respect of any mineral more than once during any period of three year.
As such there is no mandatory provision in the act to revise the rates of royalty every three
years.

As regards revision of the rates of royalty on coal & lignite, a Study Group was constituted
on 21.07.2014 for the purpose of examining the issue of revision of present royalty rates on
coal and lignite. The study group decides the formula after considering various factors. The
Study Group had submitted its report suggesting no change in the rates of royalty. The
suggestion of Study Group was accepted by the Government.

© Royalty paid to Odisha Government during Financial Year 2020-21 is Rs. 1855.11
crore.
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